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statement with regard to the Bonus Ordinance. 
He should tell us the circumstances which 
made the Government issue this obnoxious, 
anti-working class Bonus Ordinance. I think 
that should gain priority. Sir, when you have 
allowed the Government to make a statement 
explaining the circumstances which 
necessitated the promulgation of this Bonded 
Labour System (Abolition) Ordinance, you 
should have asked them, before anything else, 
to come today to the House to explain as to 
what necessitated the promulgation of the 
Bonus Ordinance in order to take away the 
rights of the working people and the gains of 
the working people. That explanation he owes 
to the House. You allow him, Sir, to make this 
statement. We are not objecting to it. But why 
this discriminatory treatment over a matter 
which has agitated the working class of the 
country, namely the Bonus Ordinance, and 
which has struck down the rights of the 
working class and created an impossible 
situation in the industrial sector? Now, that 
needs to be explained by the hon. Minister. 
Here, is the bonded labour Bill. I don't think 
he is a bonded Minister and, therefore, he 
should come and explain the thing. 

SHRI KRISHAN KANT (Haryana): Mr. 
Chairman, Sir, the point raised by Shri 
Bhupesh Gupta, you will remember, was 
raised in this House many times. And through 
you, Sir, we requested the Minister at that 
time that the Bonus Committee report should 
come quickly and we must get to know what 
the Government's decision is. Sir, instead of 
taking the House into confidence, in last July, 
when the session was there in August, they 
issued an Ordinance, a draconian Ordinance 
on the labour of India. Sir, on this question, 
they must come forward with an explanation. 
What was the hurry in going in for an 
Ordinance which affects the labour 
population of India in a very 

bad and draconian way? 

MR. CHAIRMAN: That statement will 
come on the day the Bill will be introduced. 

STATEMENT RE. BONDED LABOUR 
SYSTEM  (ABOLITION)  ORDINANCE,   

1975 

THE MINISTER OF LABOUR (SHRI K. 
V. RAGHUNATHA REDDY): Sir, I beg to 
lay on the Table a statement (in English and 
Hindi) explaining the circumstances which 
necessitated immediate legislation by the 
Bonded Labour System (Abolition)  
Ordinance, 1975. 

THE    BONDED    LABOUR    SYSTEM 
(ABOLITION)   BILL,   1976 

THE MINISTER OF LABOUR (SHRI K. 
V. RAGHUNATHA REDDY): Sir, I beg to 
move for leave to introduce a Bill to provide 
for the abolition of bonded labour system 
with a view to preventing the economic and 
physical exploitation of the weaker sections 
of the people and for matters connected 
therewith or incidental thereto. 

The question was put and the motion was 
adopted. 

SHRI K. V. RAGHUNATHA REDDY:  
Sir, I introduce the Bill. 

STATEMENT   RE.   EQUAL   REMU-
NERATION  ORDINANCE, 1975 

THE MINISTER OF LABOUR (SHRI K. 
V. RAGHUNATHA REDDY) Sir, I beg to 
lay on the Table a statement (in English and 
Hindi) explaining the circumstances which 
necessitated immediate legislation by the 
Equal Remuneration Ordinance, 1975. 
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[Dr. V. P. Dutt] 
forces in this country not only obscurantist 
forces but forces which history has passed by, 
forces which are anachronistic, forces which 
are out of date now? After all, they were the 
ones who took over this movement, the so-
called total revolution. It was they, the RSS, 
the others who said that Muslims were not in 
the national mainstream. I would like to know 
which were the forces which said that 
Muslims were not in the national mainstream, 
which were the forces said that Christians 
were anti-national. which were the forces 
which talked about the lowly castes of India. 
And if we consider the fact, how is it that the 
Harijans and the other so-called lowly castes 
and lowly people have kept studiously away 
from parties and organisations like the Jana 
Sangh and RSS? But they are the very people 
who took over the movement. It was they who 
called the tune, managed the show, pulled the 
strings and ruled the roost. It is they who 
provided the muscle of the cadre. 

Now I know that some people have talked 
about the rigours of emergency. Now, 
emergency is surely an unpleasant thing, it is 
not a tea party but there should be some 
introspection as to why emergency had to be 
imposed, who were the people who were 
responsible for the state of affairs in which 
there was total lawlessness. Naturally, as the 
Prime Minister said, emergency imposes some 
unpleasant disciplines but if we forget the 
very discipline of an Indian society, the 
discipline of a poor and struggling country, 
trying to overcome its backwardness and if in 
the process we give aid and comfort to those 
very forces which would destroy the unity of 
this country, those very forces which would 
put the clock back, then I am afraid we are not 
only not doing any service to the cause of 
democracy but I would say that we probably 
did not have the cause of democracy at heart. I 
think some lesson should be learnt from the    
fact    and    only 

the blind can controvert the fact that 
the people  of this  country have en 
thusiastically hailed the imposition of 
emergency.   Why is it so?   How is it 
that in  my own political  experience 
of 25 years nothing has enthused the 
people so much as the  20-point eco 
nomic  programme  initiated   by     the 
Prime Minister?    How is it?    I think 
we should  do  some introspection  on 
this.   It  is  because    the    emergency 
answers   certain  unspoken  needs     of 
the people, certain unspoken feelings 
of the people and the 20-point econo 
mic    programme    address    itself    to 
problems  that   are   relevant  to     the 
country, to our society.   What is the 
rationale,  what   is     the     philosophy 
behind   this   20-point   economic   pro 
gramme?      The   philosophy      behind 
the  20-point  economic programme  is 
that first  of  afl  we  must  deal  with 
the problems of those who are    the 
most    oppressed who are    the    most 
deprived and about whom people had 
not  bothered  very much  earlier,  the 
40 per cent of the population of this 
country,  the rural India which lives 
in villages, giving of land sites    and 
house sites to the Harijans, freeing of 
bondage  labour,  raising     of  agricul 
tural    wages and so on and so forth. 
These are the real problems and we 
address ourselves to them.    Secondly, 
we    do    not    ignore    the    demands 
of  the  apparatus  of production.  The 
apparatus    of    production    must    be 
kept intact,  things must be  supplied 
to the people     and     at     reasonable 
prices.     Therefore,      the  distribution 
structure   must   be   expanded,     must 
be preserved and    expanded.      And 
finally,  all this should be    done    in 
the context of the    struggle of    this 
country    to    overcome   poverty    and 
backwardness.   So, these are the real 
problems of India and why there has 
been almost spontaneous welcome of 
the 20-point  economic  programme  is 
because it answers these deep-seated 
urges of the people of India.      How 
ever,    I should like to warn that the 
vultures are still hovering ever    the 
sky.   Darkly and stealthily the witch 
es  of blackmarket,  shortages and 
profiteering   are   still   dancing.     The 



 

smugglers, the    hoarders, the    racketeers, the 
parasites, the land grabbers, all these people are 
lying low, waiting for their opportunity. There 
can be no complacency,   no   relaxation   of   
vigilance,    no    let-up    in    the    struggle, I    
should    also    like      to      mention 
something   about     the     international 
situation   which   was   referred   t0   by the  
President   in   his   Address.      We cannot 
forget the fact that tension is being created in 
various parts of the world,  including   our  
neighbourhood, that while we welcome detente, 
while we welcome working relations among 
big powers, there are also efforts not only  to  
escalate  tension  but   to    try to  subjugate  
small  countries,  try    to bring unbearable  
burdens  and pressures on these countries.    We 
cannot ignore this reality.    After all, it was not 
we who revealed    the fact    that millions of 
dollars    were    spent    in Chile in order to 
overthrow a legally constituted government.   It    
was not we who revealed the    fact—in  fact, 
they     themselves     said—that     they brought   
about  the downfall     of     a government in 
Iran, of a government in  Guatemala,  of  a  
government     in Panama  that  five  efforts  
were  made to   kill   Fidel   Castro   in   Cuba,   
that plans   were   formed   to   kill   Patrice 
Lumumba     in     Congo,     that     they ■were    
running    a    parallel    government in Laos.    
And now, what    has happened    in    
Bangladesh?        Sir, I should like to submit to 
the    House that  what  has  happened  in  
Bangladesh is not    without    purpose.    The 
barbarity, the brutal manner in which Sheikh    
Mujibur    Rahamn    and    his family were  
killed and innocent unarmed persons in a prison 
house were bayonetted   and  then  put     to  
death, there was a method in this madness. 
There  was  a  cruel business     behind this  
barbarity.     There  was  a design behind this 
dastardly act.    And that design was, they were 
learning from the lesson of Chile where    
Allende's wife and daughter went round    the 
world  and  told  the world     the true story  of     
Chile.    Here,     they     were killing the entire 
family of Mujib so that nobody would be left to  
arouse 

the conscience of the world and to tell the 
truth and all the leaders who could provide 
secular leadership to Bangladesh were killed 
so that the country would be bereft of a 
secular, progressive leadership. This was the 
method behind it. But all this was done under 
the hullabaloo of Indian intervention, that 
India was massing its forces on the borders, 
that India was about to intervene. Sir, one 
newspaper man from England, who had been 
thrown out of India, was spinning out yarn that 
India was about to invade Bangladesh. They 
intervene everywhere in the name of their own 
interests but when India even expresses its 
anxiety and horror over the killing of people, 
they say: "You are going to intervene." I am 
reminded of an Urdu couplet. Some of my 
friends who are much better versed in Urdu are 
sitting here but I would like to mention this 
couplet: 

SHRI SHYAMLAL GUPTA 
(Bihar);    It applies to you also. 

DR. V. P. DUTT: Sir, after all, we stretched 
our hand of friendship; we still stretch our 
hand of friendship to every country but 
towards India, in some places at least, there is 
malignancy, there is position, there is rumour-
mongering. In one of the so-called learned 
journals of England, Political Quarterly, in its 
latest issue, there is an editorial entitled "The 
Lament for India". And what does this 
editorial say? "After 27 years, India has 
become a dictatorship. The door seems open 
to that weary and terrible cycle of coup upon 
that has cursed post-liberated Africa and 
which has nothing whatever to do with 
efficiency or development, only with personal 
hunger for power." And, Sir, I quote: ".... and 
to be done by the daughter of Mahatma 
Gandhi himself; history has provided few 
ironies however cruel." Now Mrs. Gandhi has 
become the daughter of Mahatma Gandhi. In 
a way she is, but in a different way, in 
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The  question toas proposed. 

MR. DEPUTY CHAIRMAN: The 
motion is before the House now. 
The amendments can he moved at this 
stage and the motion and the amend 
ments will be open for discussion. Yes, 
Dr,   Ratnkripal  Sinha.    Not
 her
e. 
(Amendments   1   to   15—not  moved.) 
Yes,  Shri Salil Kumar Ganguli. 

SHRI SALIL KUMAR GANGULI: 
Sir, I move: 

16. That at the end of the Motion, 
the following be added namely: 

"but regret that the Address is 
silent about the excesses committed 
and discriminations practised by the 
executive on citizens and the press 
since the proclamation of 
Emergency on the 25th June, 
1975." 

MR. CHAIRMAN: Yes, Shri Om-
prakash Tyagi. 

SHRI OM PRAKASH TYAGI: Sir I 
move; 

17 That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does 
not express any concern over the 
threat to the democratic structure of 
our polity as a result of the 
increasing dictatorial trends in the 
ruling party." 

18. That at the tnd of the Motion, 
the following be added, namely; 

"but regret that the Address does 
not express any concern over the 
arrest and detention of innocent 
persons in jails by Government under 
cover of the state of Emergency." 

19. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does 
not show any concern about the 
erosion of privileges of members of 
Parliament by the action of the 
Government by taking undue 
advantage of the state of Emergency." 

20. That at the end of the Motion,, 
the following-"be added, namely: 

"but regret that the Address does 
not show any concern over the 
unjustified continuance of the state of 
Emergency in the country." 

21. That at the end of the Motion 
the following be added, namely: 

"But regret that the Address does 
Jiot show any concern over stifling of 
democracy by the Government by 
imposing censorship on the Press in  
the country." 

22. That at the end of the Motion, 
the following be added, namely. 

"but regret that the Address does 
not show any concern over 
Government's policy in withholding 
advertisements to newspapers 
opposed to the policies of the Gov-
ernment." 

23. That at the end of the Motion 
the following be added, namely; 

"but regret that the Address does 
not show any concern over the 
detention of persons under MISA 
without assigning any reasons 
therefor and over the denial 
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of opportunity to them to move the 
courts of law for redressal oi their 
grievances." 

24. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over the changes 
being made by Government in the basic 
structure of the Constitution, without 
eliciting public opinon thereon," 

25. That at the end of the Moton, 
the following be added, namely: 

"but regret that the Address does not 
condemn Government's policy of getting 
ill considered anj hasty legislation 
through Parliament in a dictatorial man-
ner by putting most of the opposition 
members in jails without any 
justification." 

26. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
express any concern over the inhuman 
treatment meted out to members of 
political parties detained under the 
MISA and the DIE." 

27. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over the 
establishment of a Police State in the 
country by taking advantage of the state 
of Emergency." 

28. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over the excesses 
committed by the police and the Custom 
authorities on innocent people." 

29. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
refer in detail the measures to be taken 
for improving the lot of the farmers who 
have been adversely affected by the 
sudden and severe fall in the prices of 
their produce without any corresponding 
fall in the prices of essential agricultural 
inputs like fertilizers,  water and power." 

30. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over Government's 
erroneous policy in developing the 
urban sector at the cost of the rural 
sector.'' 

31. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over Government's 
indifference towards the development of 
agriculture based small scale industries." 

32. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
make any mention of the Government's 
failure to introduce a positive scheme to 
provide employment on a permanent 
basis to labour in the rural areas itself." 

33. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
express concern over Government's 
failure t° check the increasing air and 
water pollution in the country." 

34. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over Government's 
failure in following 



[Shri Om Prakash Tyagi] a policy of giving 
unemployment allowance   to the 
unemployed and providing  employment to 
all the able bodied persons." 

35. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
mention anything about Government's 
failure in solving the problem of 
unemployment in the country." 

36. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
express any concern over Government's 
failure to change the educational system in 
vogue since the British regime, into an 
employment-oriented system of 
education." 

37. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address shows no 
concern over Government's failure to 
make moral education an integral part of 
the educational system." 

38. That at the end of the Motion, 
the following be added, namely: 

"but regret    that the   Address 
does not show any concern  over 
the    deteribration in     national 
character." 

39. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address makes no 
mention of Government's failure to check 
the large scale brain-drain from the coun-
try." 

40. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
mention Government's failure to use films 
as a vehicle for exalting the dignity of the 
nation." 

41. That at the end of the Motion, the 
following be added, namely: 

"but regret that the Address shows 
no concern over Government's failure 
to check the increasing trend 'in films 
t0 show violence and obscenity." 

42. That at the end of the Motion, the 
following be added, namely: 

"but regret that the Address makes no 
mention of Govern- , ment's failure to 
check the production of films which 
revolt against the basic tenets of Indian 
culture." 

43. That at the end of the Motion, 
the following be added, namely; 

"but regret that the Address does 
not mention Government's failure to 
make the students in the country 
conversant with the glorious past of 
India." 

44. That at the end of the Motion, 
the following be added, namely: 

"but regaret that the Address makes no 
mention of the fact that instead of 
curbing parochial tendencies the 
Government has been ' instrumental in 
flaring up the same." 

45. That at    the     end      of    the  . 
Motion,  the following    be     added, 

namely: 

"but regret that the Addressl does 
not mention the fact that Government 
have given encouragement to 
communalism by overlooking the need 
for making a society based on the 
social and economic consideration and 
by creating two sections of society —
the Majority Community and the 
Minority Community based on 
religion." 

46. That at    the      end of
 the^* 
Motion, the following    be     added;* 
namely: 

"but regret that the Address does  
not make  any  mention     of 
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Government's failure in recovering the 
Indian territory in Kashmir and Aksai 
Chin illegally occupied by Pakistan and 
China." 

47. That at the end of the 
Motion, the following be added, 
namely: 

"but regret that the Address does not 
mention failure of Government's foreign 
policy as is apparent from the 
withdrawal of India's candidature and 
the election of Pakistan for a seat in the 
Security Council of the United Nations." 

48. That at the end of the 
Motion, the following be added, 
namely: 

"but regret that the Address does not 
show concern over the indifference, 
failure and lack of foresightedness on 
the part of Government in establishing 
close cultural ties with the countries of 
South East Asia.'" 

49. That at the end of the 
Motion, the following be added, 
namely-. 

"but regret that the Address does not 
mention Government's failure in 
safeguarding the rights of millions of 
persons of Indian origin residing in 
foreign countries." 

50. That at the end of the 
Motion, the following be added, 
namely: 

"but regret that the Address does not 
mention the failure of the Indian 
Embassies in projecting the proper 
image of India in foreign countries." 

MR.  DEPUTY  CHAIRMAN:      Yes, Shri    
G.     Laksmanan.     Not     here. 
(Amendments 51  to 54—not moved). Yes, 
Shri N. G. Gorary.  Not    here. Yes, Shri Om 
Prakash Tyagi. 

SHRI OM PRAKASH TYAGI:   Sir, I 
move: 

55. That at the end of the 
Motion, the following    be    added, 
namely; 

"but regret that the Address makes no 
mention of concern at the deteriorating 
health of Shri Jaya Prakash Narayan."' 

56. That at the end of the 
Motion, the following be added, 
namely: 

"but regret that the Address makes no 
mention about the revocation of internal 
Emergency and the release of Members 
of Parliament and other political 
prisoners, detained after the pro-
mulgation of Emergency." 

57. That at the end of the 
Motion, the following be added, 
namely: 

"but regret that the Address makes no 
mention of the ill-treatment meted out to 
political prisoners in the jails in various 
parts of the country and their being 
subjected to lathi .charges, coer-sion and 
intimidation." 

58. That at the end of the 
Motion, the following be added, 
namely; > 

"but regret that the Address makes no 
mention about the restoration of freedom 
of the Press in the matter of reporting of 
speeches made in Parliament and 
outside." 
59. That at the end of the 

Motion, the following be added, 
namely.- 

"but regret that the Address makes no 
mention about the increasing corruption, 
inefficiency and misuse of power during 
the Emergency." 

60. That at the end of the 
Motion, the following be added, 
namely; 

"but regret that the Address makes no     
mention     about   the 



 

[SHRI OM PRAKASH TYAGI] mounting     
unemployment  among youngmen  
resulting  into frustration." 

61. That at the end of the 
Motion, the following be added, 
namely: 

"but regret that the Address makes no 
mention about the increase in the cost of 
steel, coal, fuel, cement an<j other 
necessities of life." 

62. That at the end of the Motion, 
the following be added, namely:— 

"but regret that the Address makes no 
mention about the acute shortage of 
residential accommodation for the lower 
middle class and poor people." 

MR. DEPUTY    CHAIRMAN:    Yes, Shri 
Dwijendralal Sen Gupta. 

SHRI      DWIJENDRALAL SEN 
GUPTA;  Sir  I move: 

63. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address makes no 
reference to the complete denial of 
democratic rights and privileges of the 
citizens under the cover of Emergency." 

64. That at the end of the 
Motion, the following be added, 
namely; 

"but regret that the Address makes no 
mention of the continued detention 
without trial of a large number of 
persons including those who spent the 
best part of their lives with a sense of 
dedication for the cause of the country 
and the people." 

65. That at the end of the 
Motion, the following be added, 
namely: 

"but regret that the Address ignores 
the impact of a Free Press on  our  
national  life  and     more 

particularly as a corrective weapon for 
the failures of the Government." 

66. That at the end of the 
Motion, the following be added, 
namely; 

"but regret that the Address does not 
mention about Government's failure to 
consider the problem of unemployment 
with any  seriousness.'" 

67. That at the end of the 
Motion, the following be added, 
namely; 

"but regret that the Address does not 
mention about Government's failure to 
enforce the land  ceiling laws." 

68. That at the end of the 
Motion, the following be added, 
namely; 

"but regret that the Address does not 
express any concern about Government's 
anti-labour policies, more particularly in 
regard to bonus." 

69. That at the end of the 
Motion, the following be added, 
namely-. 

"but regret that the Address does not 
mention about Government's failure to 
uphold the interests of peasants in their 
fight against the landlords and Jote-
dars." 

70. That at the end of the 
Motion, the following be added, 
namely; 

"but regret that the address makes no 
mention of any positive move to prevent 
retrenchment, lay off, lockout or closure 
from the side of the Government, while 
the workers have dedicated themselves 
to the cause of optimum production in 
national interest." 
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71. That at the end of the 
Motion, the following be added, 
namely; 

"but regret that the Address makes no 
mention as to when the Emergency will 
be lifted" 

72. That  at  the      end      of    the 
Motion,    the    following    be    added 

namely.- 

"but regret that the Address fails to 
mention about the positive steps taken 
for the social and economic upliftment 
of the common man, more particularly 
of the down-trodden masses of the 
society." 

MR. DEPUTY    CHAIRMAN:    Yes, Dr. 
K. Mathew Kurian. 

DR. K. MATHEW KURIAN:  Sir, I move: 

73. That at the end of the Motion, 
the following be added, namely; 

"but regret that there is no mention in 
the Address about immediate withdrawal 
of Emergency in the country." 

74. That at the end of the Motion, 
the following be added, namely: 

"but regret that no promise has been made 
in    the    Address about  immediate     
release   of  all detained political 
prisoners." 

75. That at the end of the Motion, 
1he following be added, namely: 

"but regret that the Address does not 
mention the need for immediate 
withdrawal of all Press censorship 
regulations."    

76. That at the end of the Motion, 
the following be added, namely; 

"but regret that the Address does not 
make    any "'mention of 

the large number of cases of police 
excesses including the use of third 
degree methods in Jails against political 
prisoners and trade Union and Kisan 
leaders." 

77. That at the end of the Motion, 
the following be added, namely; 

"but regret that the Address does not 
show any concern about the measures 
such as DIR and MISA and the denial of 
the rights of citizens to approach Courts 
of Law for the redressal of their 
grievances." 

78. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
make any mention of the deplorable and 
inhuman conditions in Jails where 
political prisoners are kept under the 
Emergency." 

79. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over the phenomenal 
increase in unemployment both in rural 
and urban areas." 

80. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
show any concern over the large-scale 
recession in many industries leading to 
retrenchment and lay-off of thousands of 
workers and the consequent misery of 
the people." 

81. That at the end of the Motion, 
the  following  be  added,  namely: 

"but regret that the Address does not 
refer to the anti-labour policies of the 
Government particularly with regard to 
the cutting down of minimum Bonus of 
workers." 
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82. That at the end of   the Motion, 

the  following  be  added,  namely: 

"but regret that the Address does not 
make any mention of the failure to 
implement even the land reforms put on 
the statute books and to formulate and 
implement radical land reforms." 

83. That at the end of the Motion, 
the  following  be  added,  namely: 

"but regret that the Address does not 
make any mention of continued 
atrocities committed against Harijans, 
Adivasis and other weaker sections of 
the society." 

84. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
make any mention of continued social 
and economic oppression of Women 
despite the fanfare with which 
International Women's Year was 
celebrated." 

85. That at the end of the Motion, 
the  following  be  added,  namely: 

"but regret that the Address makes no 
mention about the increase in the price 
of many commodities, including 
commodities cf essential consumption, 
despite propaganda to the contrary." 

86. That at the end of the Motion, 
the  following  be  added,  namely: 

"but regret that the Address makes no 
mention about corruption, inefficiency 
and misuse of powers during the 
Emergency." 

87. That at the end of the Motion, 
the  following  be  added,  namely: 

"but regret thai the Address does not 
promise the restoration of freedom of the 
Press in the matter of reporting of 
speeches made in Parliament and 
outside." 

MR. DEPUTY    CHAIRMAN:    Yes, Shri 
Sanat Kumar Haha. 

SHRI SANAT KUMAR RAHA; Sir. I 
move. 

88. That at the end of the Motion, 
the  following  be  added,  namely: 

"but regret that there is no mention in 
the Address, about the alarming situation 
caused by staggering unemployment 
prevalent in the country and steps taken 
to meet the situation." 

89. That at the end of the Motion, 
the  following  be  added,  namely: 

"but reret that the Address does not 
refer to the mass scale lay off of workers 
and closure of industries by the 
employers, during the period of 
emergency." 

90. That at the end °f the Motion, 
the following be added, namely: 

"but regret that the Address does not 
make any reference to the decline in the 
individual income of an average Indian 
from Rs. 340.1 in 1973-74 to Rs. 337.7 
in 1974-75." 

91. That at the end of the Motion 
the following be added, namely: 

"but regret that the Address does not 
refer to the failure of Government to 
implement the recommendations of the 
first, second and third safety conference 
with a view to reduce fatal acci-denls in 
coal mines." 

92. That at the end of the Motion 
the following be added, namely: 

"but regret that the Address does not 
refer to the exploitation of the jute 
growers by traders and industrialists and 
failure of Government to protect the 
interests of the growers." 



 

93. That at the end of the Motion the 
following be added, namely: 

"but regret that    the    Address does not 
refer to the activities of     1 the  C.I-A.  and 
imperialist  agents inside the country    to 
destabilise     , the Government    and    
encourage external threat." 

94. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
make any reference to the eviction of 
share croppers and the failure of 
Government to protect  them." 

95. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
refer to the failure of Government to 
protect the Workers' bonus earned 
through long severe struggle against the 
employers." 

96. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
refer to the problem of illiteracy in the 
country which has been hampering 
growth and production." 

97. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
refer to the failure of Government to 
abolish brand names of drugs—which is 
the creation of multi-national drug com-
panies and monopolist manufacturers of 
drugs." 

98. That at the end of the Motion, 
the following be added, namely: 

"but regret that the Address does not 
refer to the failure of Government to 
orientate the administrative  machinery   
according 

to the needs of the Emergency resulting 
in misuse of emergency power." 

99. That at the end of the Motion, the 
following be added, namely: 

"but regret that the Address does not 
refer to the problem of feudal 
exploitation despite some measures of 
land reform and failure of Government 
to abolish Krisani and Mahindary 
System." 

100. That at  the end of the Motion, the 
following be added, namely: 

"but regret that the Address does not 
suggest any steps which can help to curb 
the rich farmers who enjoy benefit of all 
kinds of developmental works in rural 
areas at the cost of rural poor." 

101. That at the end of the Motion, the 
following be added, namely: 

"but regret that the Address does not 
refer to the indiscriminate censorship of 
the Press and failure of Government to 
build a popular front at all levels to fight 
the reactionary forces and implement 
sucessfully the twenty point programme 
of the Prime Minister." 

MR.    DEPUTY    CHAIRMAN:    The 
House stands  adjourned till 2 P.M. 

The House then v adjourned for 
lunch at six minutes past one of the 
clock. 

The House reassembled after lunch at two 
minutes past two of the clock, 

Mr. Deputy Chairman in the Chair, 
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"On 5th December, 8 persons took part 
in Satyagrah at Dewas. They were beaten 
all the way while they were being taken to 
the Police Station where they were asked to 
sleep naked and when they refused to take 
away the clothes, 'even the underwears 
were torn by the policemen. The police 
inserted wooden rules in their private parts. 
They were tortured to do unnatural acts of 
sodomy under compulsion. They were 
forced to...." 
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MR. DEPUTY CHAIRMAN: Mr. Tyagi, what 
is the letter? Who has written the letter? 

(Interruption) 

MR. DEPUTY CHAIRMAN: But where is the 
name? There is no name. Anybody could have 
sent it. 

MR. DEPUTY CHAIRMAN: Mr. Malaviya, let 
him proceed now. Please take your seat. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, DEPARTMENT 
OF PERSONNEL AND ADMINISTRATIVE 

REFORMS AND DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI OM 
MEHTA): Sir, he has levelled a charge that we 
have not taken action against the missionaries 
who have been nominated as CIA agents. I may 
assure the hon'ble Member that if any 
information ha3 come to the notice of the 
Government whether it is a missionary or any 
agent of the foreign government who is 
connected with the CIA, we have already taken 
action. 

SHRI HARSH DEO MALAVIYA: Sir, I 
would like it to be noted that Mr. Tyagi has 
accepted that Mr. Homer Jack was a CIS. agent 
and he 

 

MR.   DEPUTY   CHAIRMAN:   But, 
who has written the letter? 

MR. DEPUTY CHAIRMAN: Let me make 
one thing very clear that there may be many 
anonymous letters being sent by all kinds of 
people, but I would request Members not to 
quote such letters. If there is any genuine 
letter, that is a different matter. But anony-
mous letters, the authorship of which we do 
not know, we should not give weightage. 
Yes, now you can proceed. 
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[Shri Harsh Deo Malaviya] addressed an 
inaugural conference.    I would like this to be 
noted. 

 

MR. DEPUTY CHAIRMAN: Now let him 
proceed with his speech. Now if you 
interrupt, he will take more time. Mr. Ranbir 
Singh, please let him finish his speech. He 
has hardly one more minute. 

 

 
(Interruption) 

MR. DEPUTY CHAIRMAN: Mr. Tyagi, 
you have already taken 15 minutes. 

 
MR. DEPUTY CHAIRMAN: I know what 

time y°u have taken. You have taken actually 
20 minutes. 
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MR. DEPUTY CHAIRMAN: Mr. Tyagi, now 
you will have to take your seat. 

 

MR, DEPUTY CHAIRMAN: Yes, Mr. Tyagi, 
you will have to take your seat now. 

 
MR. DEPUTY CHAIRMAN: I have given you 

actually seven minutes more because they spoke 
for about five minutes. 

 

Late Pandit Jawaharla] Nehru and other 
Government spokesmen have gone repeatedly on 
record as having stated in Parliament and outside 
that Government accept need and desirability of 
competing news services. The Press Commission 
has in 1954 observed: 

"However objective a news agency strives to 
be, there are certain drawbacks which arise from 
a monopoly and which could be obviated    only 
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DR. Z. A. AHMAD (Uttar Pradesh): Mr 

Deputy Chairmar^ Sir, I want to put forward 
the understanding of my Party on the present 
situation in the country today and what we 
consider to be the exigency of the situation 
and the demands of the situation. 

Sir, I want first of all to    pay    a homage to 
the memory of the great patriot,  Muzibur  
Rehman  of Bangladesh, and his colleagues 
and his family because, I think, it is necessary 
for us to always bear in mind the    fact that the 
fate that was meted out to him   could   have   
been   meted   out   to some of our leaders in 
this    country, and what had happened in 
Bangladesh could have happened in India too.   
In fact, I would go to the extent of saying that 
the forces which uprooted the democratic set-
up, the secular set-up of Bangladesh, those 
very forces, their kith and kin wanted to do 
this here in the month of June.   Their first 
target was India in the sub-continent.    The 
second  target,   perhaps,  was Bangladesh.   
But because they did not succeed  in  India,  
nonetheless, they carried out their ruthless job 
in Bangla- 
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desh. Sheikh Mujibur Rahman was a 
victim of those forces—national and 
international, and here in the Indian 
sub-continent and abroad—who want 
to play with the life oi all people of 
the sub-continent whether they be in 
Bangladesh, whether they be here or 
whether they be in Pakistan, who 
want the process of destabilisation to 
continue in this sub-continent, and 
who want ultimately to weaken all 
the three countries of the sub-conti 
nent and make them sit under their 
umbrella. And I would not mince 
words. I say in a straightforward 
manner that it is the U.S.A. and its 
agency, the CIA, who had these de 
signs, these evil designs. They were 
successful in carrying out those de 
signs in Bangladesh and they failed 
in India. Why they failed in India? 
They failed because of the Arm, deci 
sive steps taken by the Prime Minis 
ter. We welcome those steps. We wel 
come the imposition of Emergency as 
a requirement, as an exigency de 
manded by the requirement of our 
national political life because a first- 
rate political crisis has been created 
in this coilhtry by our friends, the 
leaders       on     this     side. It was 
a      first      rate       political crisis 
and not an ordinary crisis. It was not just a 
movement. It was not just a storm. It was a 
political crisis. The idea was to overthrow this 
Government, reverse all the progressive 
national policies of the Government and bring 
into existence a so-called national 
Government consisting mainly of those 
people and those parties who had created that 
crisis and also to create a split in the ruling 
party and win over some sections of the ruling 
party to the other side and give the call and 
say '"Here is the national Government. The 
Congress Government or the Indira 
Government 'could not carry on and so we 
have come forward to form a national 
Government." The old Congress, the Jana 
Sangh, the Swatantra. the B.L.D. this, that and 
perhaps—I say    perhaps—a 
section from amongst you would have 
gone to that side to give them a little 

respectability, to make a show of it. This crisis 
has not been resolved. The offensive of these 
reactionary elements, pro-imperialist elements 
has been prevented or stopped for the time 
being but these elements nonetheless exist and, 
therefore, we have to be vigilant all the time. 
Their methods we know. They are traditional 
well-set methods. What happened in 
Bangladesh is a pattern by itself. It happened 
in other places also, one after the other. 
Certain politicians are bought over, certain 
army people are bribed and then suddenly 
there is a coup and then somebody comes on 
the radio and announces the formation of a 
new Government and the new Government 
gets recognition first of all by the U.S.A. The 
U.S. Government was the first to recognise the 
new Government of Chile and the new 
Government of Bangladesh. It is a pattern 
which has been laid down and all this goes on. 
Methods are the same and the objective is 
destabilisation, chaos and civil war. Among 
the methods used is violence and not only 
violence but assassination and cloak and 
dagger politics. We talk loosely of violence. It 
is not just that. It is a calculated cloak and 
dagger policy to which they resort. Now, 
under these conditions, the declaration of 
Emergency was a big step and a bold step and 
I think all the patriotic and democratic 
elements in this country have welcomed that. 
The overwhelming majority of the people have 
welcomed it. Whatever you may say, I tell my 
friends of the Jana Sangh and of the Congo and 
Gorayji—in fact I wanted to speak after him—
that you do not have the majority of the people 
with you. It is not just merely of dhanda, jt is 
not just because of the dhanda that people are 
quiet; it is because you do not have a firm base, 
it is because you do not have roots among the 
people. You were only preaching falsehood 
and much falsehood and you were trying to 
work up the people with the result that nobody 
raised his voice and there has not been even a 
single show of resentment. I do not accept the 
theory that just because the Government have 
got 
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these emergency powers and people can be 
arrested that people do not move out into the 
streets and people do not find out ways and 
means of protesting against it. Well, it is 
these very Indian people who fought the 
British and who fought many an act of 
injustice when there was terrible repression 
an<j in the face of repression they stood up. 
But you had no moral guts because your case 
was a weak case. You wanted to create chaos 
in this country. You wanted to create anarchy 
in this country in the name of total revolution. 
What is that total revolution? What was that 
total revolution? Now, in the name of 
freedom of association and freedom of 
speech' you want to create this anarchy and 
chaos in this country. No, freedom of speech 
we shall preserve and it has to be preserved. 
Freedom of association shall have to be 
preserved... 

SHRI OMPRAKASH TYAGI (Uttar 
Pradesh): Like Russia? 

DR. Z. A. AHMAD: It may be Russia or 
any country. We are in India now. It will 
have to be preserved and it will be preserved, 
but not for the purposes for which you want. 
It will not be preserved for purposes for 
which you want. 

So many people say: Well, will the 
Emergency be lifted this year or next year? I 
say, Emergency will go in its due course of 
time but things will never be the same and 
things cannot be the same. We cannot allow 
agents of CIA to be brought about as patriots 
and as saviours of this country. We do not 
want people to manage on the basis of hatred 
of one section of people againsf fhe other 
section of people, on the basis of religion, 
caste or community and disrupt the unity of 
India, or destroy the great traditions of our 
national movement or to bring into existence 
a Fascist type of Government in the name of a 
government of national unity, national 
reconciliation 

or whatever they call it. We do not want that. 
Therefore, Sir, things will never be the same. 
Nonetheless, the great Indian people will 
come forward to frame their own future, to 
take destiny into their own hands and 
establish a real democratic form of 
Government to curb those people who, in the 
name of democracy, allow every type of 
freedom to destroy the national life lock,  
stock and barrel. 

Will this introduction, Sir, I would say that 
we are facing a difficult situation and I would 
request my Congress friends not to become 
complacent. Dr. Dutt has already said that 
there is no scope for complacency because for 
the time being these forces have been 
quietened. Nonetheless, they are very much 
there. From the underground some sort of 
movement is there, the fire is kept'burning 
and, well, all types of propaganda, all 
varieties of propaganda are carried on and 
you should not forget that the big hand behind 
these forces is still there. They have been 
buried in Indo.China. Now they are 
concentrating in South Asia. All the while this 
massive arms movement is there in the Gulf 
area. Why Bangladesh? Why has this arms 
embargo disappeared from Pakistan? Why is 
India being surrounded by the agents of CIA 
on the one hand and why is China hand in 
glove with these forces represented by the 
CIA of USA? Now can we close our eyes to 
the fact that these people are there upto 
mischief? Therefore, there is no scope for 
becoming complacent. In fact, a sense of 
emergency has to be there. We have to utilise 
this time not only to curb, what I call, the 
Fascist forces and the pro-Fascist forces in 
India but also to weaken their socioeconomic 
base in the country. That is very essential. 
Politically, for the time being, we may curb 
them, but unless their socio-economic base is 
weakened substantially, they can revive 
themselves again. Therefore, the emergency 
has to be used for that purpose. Emergency 
has to be used not only to prevent them from 
bringing about their type of political mobi- 
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lisation but also in order to weaken those 
classes which can bring risk to the nation. I 
think the Emergency and the 20-point 
Programme has given full scope for that. That 
anti-feudal programme is part of the 20-DOint 
programme. 

 
What I want to state is that I do not accept 

their bonafides. They are his master's voice. 
They have to say what they are called upon to 
say and to the extent that they go on with a 
label, "here I  am CIA agent". 

SHRI OM PRAKASH TYAGI; He is in 
Lok Sabha. 

 
DR. Z. A. AHMAD: He is one of your 

leaders. He is the hon. colleague of Mr. Goray 
who is a Socialist, Socialist within quotes. He 
goes with a lebel that I am a CI.A. agent and 
he is hand in hand, marching with the C.l.A... 

SHRI N. G. GORAY; You must have tome 
sense of humour. 

DR. Z. A. AHMAD: This is not humour, it 
is causedness, it is shameful and not only 
shameful much more than that. 1 have many 
more words but I do not want to use them on 
this forum. 

 
DR. Z. A. AHMAD: For years and years 

you have been calling us agents but everyone 
knows who is the real agent.   Let us not go 
into it. 

 

 

This is a very serious thing. So, my point is 
that emergency has to be used in order to 
weaken the socio-economic basis. We have to 
fight them in the political field, in the 
economic field. Now in the political field it is 
a very welcome development that anti-facist 
conferences have taken place. Many of us 
jointly have taken part in these conferences. 
We have spoken from one platform and made 
the people aware of these facist movements. 
The Anti-fascist International Conference in 
Patna, I think, was a great mobilization. 
Representatives from 55 countries came there. 
It was a great mobilization, a mobilization of 
healthy elements inside our political life, 
mobilization of not only Congressmen and 
Communists but many other people, 
professors, lawyers, intellectuals, who are not 
attached to any particular party. 
(Interruption). Yes, Mr. Om Mehta was there. 
Mr. Om Mehta represents the best traditions 
in the Congress, he has to be there. I represent 
a good tradition of the national movement 
from the other side, from the side of the 
poorer sections of the society, well we have to 
be there. We have come together. But apart 
from political people like us, people belonging 
to scholarly professions, like Mr. Dutt and 
others were there. A lot of them were there 
and. therefore, we have mounted a good 
political offensive. I am glad, I congratulate 
Congressmen. I congratulate other friends that 
we have come together for that purpose and 
that national unity has to develop.    My main 
point is that the 

DR. Z. A; AHMAD: Do not disturb me. 
They were disturbing you and you were 
annoyed. 
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political crisis created by these reactionary 
pro-fascist elements, whether they call 
themselves Socialists or CIA agents, has to be 
met by joint effort and unity of healthy, 
patriotic, democratic, socialist elements of our 
country. We have to give up our mutual 
prejudices and I would request my Congress 
friends to recognise this fact that it is a 
difficult battle to fight. This battle will go on 
for years and in that battle you need allies, 
you need friends. I warn my Communist 
friends ak<o that you who are in the lioiit of 
the struggle against fascists, must realise that 
all alone the offensive against the fascist 
forces will not be mounted in the manner it 
has to be mounted. This patriotic march with 
great traditions of Mahat-3 P.M. ma Gandhi 
and Pandit Jawa-harlal Nehru, and today 
under the leadership of Shrimati Indira 
Gandhi, has to come into the field to fight this 
growing fascist menace in this country and in 
unity we shall stand together. 

Sir, I will not say more than that but I would 
like to submit that certain developments have 
created a little anxiety in my mind. I think 
that this emergency period is now sought to 
be ised by some vested interests in our 
country in order to pressurise the Government 
to give them more concessions. I think the 
monopoly houses have secured more 
concessions during the last six months than in 
any earlier period. Here I would definitely 
submit it to my Congress friends and my 
friend Mr. Otn Mehta must bear it in min^ 
that they have been able to get concessions in 
the sense that they have been able to 
pressurise the Government to give them a 
larger area of operation, to enable them to 
expand their production even at the cost of 
the public. They have been able to pressurise 
the Government to give concessions in the 
matter of taxation. They have been, in the 
name of increasing exports, able to get—and 
they are going 'to get—a number of 
concessions. I would like you to be vigilant 
there because I definitely say 

that whatever nice words they may use about 
increasing production and all that, ultimately 
the monopoly in India is not going to be on 
your side in the struggle against fascism. The 
monopolists are going on the side of those 
people who want a fascist form of 
Government in India. That is my contention 

Similarly, I would say that you keep an 
eye on the administration also. The new 
powers that have been given to administration 
should, not be used against those elements 
who are today our people, the working 
people, the common people. I would 
definitely say that the decision to cut the 
bonus from S per cent to 4 per cent was not 
correct. Reduction in bonus from 8 per cent to 
4 per cent is a mistake. That is my 
contentioin. We have to rouse the people. As 
we have been rousing villagers in the 
countryside, we have to rouse factory workers 
also. They should feel that their livelihood is 
protected. It is under certain pressures that 
this 8 per cent was reduced to 4 per cent. 
Therefore, I would say that this was a mistake 
and such mistakes should not be committed 
again and if they have been committed, they 
should be corrected as early as possible. 

So far ag bureaucracy is concerned, arming 
the bureaucracy with huge powers is likely to 
be misused. We should have checks and 
balances. We should create a situation in 
which a bureaucrat or an administrator does 
not run away with the powers to be misused. I 
know in the districts many people belonging 
to my Party have been arrested. Why have 
they been arrested? We are not against emer-
gency. Only yesterday, one Sardar Harnam 
Singh whom I know very well, President of 
the District Kisan Sabha, just because some 
official was annoyed with hin^ has been 
arrested. This bureaucracy has a particular 
training, a particular background. It is likely 
to misuse the powers. Mr. Om Mehta should 
see to it that these powers are used only 
against those who want to disrupt Indian 
national life in India, who want to create 
chaos. 
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who want to create anarchy and who want to 
create a condition of civil war, and not against 
those who want India to advance on the path 
of progress, prosperity, tetter 'democracy, 
better livelihood for the people, more rice for 
the people and all that. Therefore, you should 
be very vigilant. You cannot put them 
together in the same scale. You should 
differentiate. I would say that definitely you 
should differentiate between those who stand 
for this and those who sand for that. You have 
to see the difference in shades also. Therefore, 
in a flexible manner you have to apply your 
mind. 

Sir, there is one thing about the emergency 
programme. I want a grentei political will 
behind this programme. I have visited many 
vi l lages  and I have seen that the whole 
implementation if land reforms is so slow, 
tardy-tortuous process of filling up of forms 
and the forms being sent to this office and that 
office and some officers signing them; 
ultimately things don't move. I do not know 
what is the experience of people at the Centre 
here. But there the whole process of 
implementation of 20-point programme is 
very slow, inefficient, tardy. Therefore, you 
have first of all to weed out corrupt and 
inefficient officers. The process of weeding 
out, Mr. Mehta, should be done quickly and 
expeditiously. It is not a question that just you 
have to make people go. I remember good, 
old Lenin who said that socialism cannot be 
built with this democracy; the entire 
officialdom has to change. You have to see 
that this is carried out as quickly as possible 
and the corrupt and inefficient officers who 
are on the side of the vested ink'iests are 
weeded out. 

Then, Sir, after submitting this regarding 
administration, I would like to say that we 
now must see to it that this emergency is used 
in a positive way. We must use this 
emergency in order, as I said, to curb the 
political    offensive of the    reac- 

tionaries who weaken the base, socio-
economic base, of reconstruction, to unify 
the, patriotic elements in the country, and to 
create enthusiasm and a fervour for a new 
political setup, socio-economic set-up, in tins 
country. That I am confident, we shall be able 
to do. But that has to be done on the basis of 
the unity, firm growing unity of all the pat-
riotic, democratic and anti-reactionary forces 
in this country who want socialism in this 
country and who want to advance on the path 
of socialism. 

Now a few remarks about the international 
situation. The international situation has been 
referred to at some length by the President in 
his Address. In assessing the international 
situation, I would repeat that we should not 
under-estimate the threat to Indian 
independence. That crucial point we should 
get hold of. And if we get hold of that point 
then we shall know what to do in the Indian 
subcontinent. Now a deputation came from 
Bangladesh saying that "we want good 
relations with you', we want friendship with 
you, and all that." Good, we want good 
relations even with the present Government of 
Bangladesh. But what is the basis of that 
relationship? If you destroy and kill those 
people who were friends of India, those 
people who stood for certain values which \ve 
cherish and they cherished—secularism, 
international friendship with all the prog-
ressive forces of the world and socialism—I 
do not know how the good relations will come 
about. I personally, think it will be a good 
process to come to understanding, even a 
working understanding, with them. 
Nonetheless, we should see and we should 
have friendly relations with Bangladesh. So 
far as Pakistan is concerned, the main em-
phasis should be on the Simla Agreement, 
which, I think, due to lack of will on the part 
of Pakistan, is not being implemented. I think 
a very good reference has been made by the 
President to the    whole situation    in 
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the African continent, and we have positively 
stated that we shall .support—and we have 
supported—the liberation movements there. It 
is a good statement but it should be im-
plemented soon. And I think one of the points 
on which we shall be tested is what is our 
attitude towards MPLA Government in 
Angola. It is necessary that we should give 
recognition to the MPLA Government to 
Angola. And it has come out that the 
Americans are intervening in Angola on the 
other side. Thereore, not only our general 
sympathy but also our support should be 
forthcoming for the MPLA Government in 
Angola. 

So far as the reference to the European 
Economic Community is concerned, it is all 
right. Our President has said that we" should 
try to get concessions from them or negotiate 
for concessions from them. But ws must 
understand that the whole European 
Economic Community is a sort of ganging 
up; they are a gang. They have ganged up in 
order to fleece the less developed countries or 
to pass on the burden of prices to the 
shoulders of the less developed countries of 
the world. They sell I machinery and their 
products at very high prices with the result 
that the Arab countries have to raise the 
prices of oil. We do not want concessions; we 
want increasing trade with the European 
countries on an equal basis, not on an unequal 
basis, which is the pattern today. And 
therefore our emphasis should be on that 
point. 

So far as West Asia is concerned, 
we are very clear We have stood by 
the Arab cause. We demand that the 
right of the Palestinian people 
should        be recognised; We 
demand that the Israelies should vacate the 
area that they have forcibly occupied. So far 
as its implementation is concerned, # is not 
just a question of asking for it or supporting 
it; we have to take the initiative; we have to 
take steps forward to see 

that the third world moves in a big way on 
this question. 

The third world is very important certainly, 
and we are proud of the fact that we are one 
of the major architects of the non-aligned 
camp. The Non-aligned Nations' Conference 
in Algiers in 1973 passed certain resolutions 
and arrived at ceitain decisions. But they have 
not been implemented largely because of the 
pressure of the United States of America, 
because of the indirect or direct pressure that 
the United States exerts on the third world. 
The n°n-alignment concept must be activiaed 
and strengthened and India should play a 
more important role in it. « 

So far as the socialist countries are 
concerned, we are glad that our relations, 
political and economic relations are 
developing on a sound basis. And we 
recognise that we have in the socialist 
countries our true friends who will always be 
with us et any moment, whenever we need 
them. 

I do not want to say much. I only want to 
submit, this. This should not be ended by 
merely supporting or opposing it. I think the 
overwhelming majority of the population of 
India wants that this emergency should be an 
instrument in the hands of the people for 
bringing about a basic transformation in their 
economic, social and political life. We should 
go with a determination that we shall use this 
emergency in a positive aspect. There are, and 
there will be negative forces. We have to see 
that they are not allowed to flourish. The 
positive aspect .shall hove to be strengthened 
on the basis of the unity of all the patriotic 
and democratic forces of this country. We 
shall come out gloriously and successfully 
and we shall grind to pulp the growing fascist 
forces—hidden or latent fascist forces—in the 
country who may be here, or those who may 
be outside,  anywhere.    We shall not 
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allow them to go on; they will n't 
have a free passage, and they will be 
defeated.  

SHRI MULKA GOVINDA REDDY 
(Karnataka): Mr. Deputy Chairman, Sir, the 
President has made a good survey of the 
economy of the State, and also of the 
international situation prevailing at present. I 
would like to begin my speech by quoting 
from the speech of our beloved Prime 
Minister made at Visakhapatnam. 

"The Prime Minister, Mrs. Indira 
Gandhi, told the people there that the threat 
to the country's freedom and integrity was 
not only from its northern borders but also 
from the deep seas, and called upon them 
to be united and vigilant against the 
machinations of external and internal 
elements trying to undermine  our  
democracy."' 

The Government of India was compelled 
to impose the emergency. As has already 
been pointed out, events in Bangladesh have 
stirred our conscience. It was shocking. Our 
President in his address has also  made  a  
reference  to  it. 

"Recent events in Bangladesh have 
caused us anguish and concern. We were 
shocked and grieved by the brutal 
assassination of Sheikh Mujibur Rahman, 
the members of his family and his 
associates. Nevertheless, we have treated 
developments in Bangladesh entirely as an 
internal affair of that country."' 

As we are all aware, because of the 
machinations of foreign forces, particularly 
the CIA, as has been revealed in the 
Congressional reports of the USA and as has 
also been revealed in a masterly document 
which was presented to us bv one u! our 
Members, Mr. H. D. Ma1 a viva, such an 
obnoxious and brutal assassination      of      
Sheikh    Muiibur 

Rahman has taken place in Bangladesh. 
Because of the timely action that our Prime 
Minister took in India, we are saved of the 
performance Of a similar drama in India. 

Mr.    Deputy    Chairman,    Sir,    we have 
always been following a policy of    peace,    
non-alignment    and    coexistence   and    we   
have   had    very friendly relations with our 
neighbours. Our   relations   with   Bhutan,   
Nepal, Sri Lanka,   Burma   and   Afghanistan 
are  cordial and friendly.     We  have always 
supported freedom movements in Africa and 
other countries.    What is happening in 
Angola?    The naked interference    by    
South    Africa     in sending her troops  to 
Angola should be condemned.     We are 
happy that Portuguese colonialism has ended 
and most of the African    countries which 
were     under     the     domination     of 
Portugal have now become free.    We should 
also try our best to see that the    racist    
regimes      in      Southern Rhodesia,  South 
Africa  and Namibia are ended at the earliest. 

Mr. Deputy Chairman, Sir, the President, 
in his marvellous addres? to both Houses of 
Parliament, has stated that there is a hope for 
the millions of our country. 

The economy is now poised icr speedy 
growth and food production has touched an 
all-time record of 115 million tonnes. This, 
by itself, gives cheer to all. This also reduces 
the dependence of India on imports. 

The political and economic situations in 
India are now stable, emergency, the timely 
declaration of emergency, the forces that have 
threatened the fabric of our democracy have 
been held at bay. Today there is a picture of 
national discipline and determination and 
dedication to preserve and strengthen, the 
forces of democratic socialism. All the threats 
to the security of India, both from internal 
and external sources, have not completely 
disappeared. Nonetheless, with this continued 
vigilance and determination on our part to 
preserve 



 

national unity and security of the nation, 
they should pose no serious problem. 
However, the need of the hour is sustained 
hard work and extreme discipline to harness 
all productive forces for the betterment of 
the common man. 

Although the majority of the people of  India   
have  welcomed   the   emergency, there are still 
some misguided people who  would like to  steer 
the forces of {he nation in a differan't way. The    
climate    of   violence   has    not totally   
disappeared,   although   it   is considerably 
weakened.   At best these divisive forces may still 
be dormant and nobody can be sure at what point 
of time their ugly heads would   again rise.   
Therefore, as the Prime Minister has  pointed  out 
often,   the  necessity of continuous vigilance is 
all the more nicessary. 

There is all round improvement in 'the   law   
and   order   situation.    The emergency   has    
imparted     a     new awakening to preserve the 
cherished independence of the nation.   We have 
surely come out of an ordeal and in the process 
have chastened ourselves. Since   independence   
many   covetous eyes had been cast   on   India   
from abroad.    But thanks to the vigorous and    
imaginative    leadership,    these sinister forces 
had been held at bay. 

In   our   defence   preparedness    we have 
consciously built up our defence potential and a 
stage has now come in which India can succe-
sfully resist any    attempt    of    violation    of    
our territorial integrity  by    any • power. We 
have also to see that Pakistan is building up the 
armament.    Pakistan has acquired sophisticated 
armaments in    more   than     tangible     manner. 
Pakistan has acquired armaments and 
sophisticated  weapons   from   oil   rich 
countries.    Petrol    dollars  that  have accrued    
in    the=e  oil  rich  countries have    flown   into   
Pakistan   so   that *     Pakistan  will  acquire 
more weapons of death.   'So, we should be 
cautious and aware of the fact that Pakistan is   
building   up   its   armament.    We 

should be in a position to face that challenge. 
Aided and abetted by-China and, to some 
extent by USA, Pakistan is showing its ugly 
teeth. So we should be prepared to face that 
danger from that quarter. 

Deliberate policies  adopted  by  our 
Government  have  resulted  in checking   the   
inflationary   process.       Two years before, the 
rate of inflation had been as much as 32 per cent, 
which, to a developing nation like India posed 
serious danger.   Now    not    only this has been 
checked, but    the inflation rate has come down 
in India by more than   10  per  cent.      For     
this     one effort alone the Government deserves 
our     congratulations.    Many     foreign 
observers  have  also given kudos    to India for  
har policies in this matter. The overall price 
situation has shown some  improvement and     
the     prices have declined 10 per cent    and    
the prices  of  agricultural produce    have 
declined     by more than 20 per cent and there is 
no longer any shortage of any type of    
commodities    particularly consumer goods.    
Thanks    to the bumper crop, foodgrains are 
available in plenty at cheaper rates.   The prices  
of     agricultural     commodities have fallen so 
low that the Government have to give support 
and remunerative prices if they want the    ag-
riculturists to  produce more and     if they want 
self-reliance so far as production of foodgrains is 
concerned. 

Mr.   Deputy Chairman, Sir, in this context, I 
would like to congratulate the Minister of 
Agriculture and Irrigation for having brought 
about some sort    of    an      understanding      
with regard  to  the  sharing  of the  waters of the 
Godavari.    Similar understanding should bg 
brought about between the warring States for    
sharing    the waters  in the  Cauvery basin and in 
the  Narmada  basin  so  that  all     the projects   
that   have   been  fortmulated are started as early 
as possible    and completed  quickly.     Thanks   
to     the competent  handling  by  the  Ministry of 
Industrial  Development,  industrial production    
has shown a tendency to 
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The  public  sector   units  have become the 
pace-setters.      According to the latest official 
information available,   the  performance  of  
the  public sector  units  has  shown  an  
improvement of 15 per cent on the average. 
Many  private  sector  units  also have shown   
significant   improvement.   The booklet that 
has been published by the Government of 
India gives some of the figures with regard to    
some    of the important products. 

Our national income at current prices has gone 
up from Rs. 13,900 crores in 1960-61 to Rs. 
49,300 crores in 1973-74.    Production of coal has 
gone    up from 5,60,00,000 tonnes in 1960-61    
to 8,10,00,000 tonnes in  1973-74;    petroleum  
crude from 4,54,000 tonnes     in 1960-61  to  
71,98,000 tonnes    in  1973-74; iron ore from  
1,10,000 tonnes    in 1960-61   to   3,40,000   
tonnes   in     1973-74; iron ore from 1,10.000 
tonnes    in 1960-61 to 36,45,000 tonnes in 1973-
74. Sir,   this  year  it   is  nearly     40  lakh 
tonnes.   Then, production of tea also has  gone  
up.  From 32 crore kgs.  in 1960-61,  it   has  gone   
up  to  46,50,000 kgs.     in     1973-74;      
production      of coffee has gone up from 54,000 
tonnes in  1960-61 to 92,000 tonnes in 1973-74 
and the production    of    cement    has gone up 
from 80 lakh tonnes in 1960-61   to   1,47,00,000   
tonnes   in   1973-74. I have quoted these    figures 
only to show  that     there     is  a  considerable 
improvement   in   the   industrial   production  of 
our country.     Sir,     some slump was visible    in    
certain items like passenger cars, refrigerators and 
certain types of electrical equipment. 

Manufacturers of these items have been 
demanding sizeable reduction of excise duties to 
make their units work at full capacity. Some 
concessions have been given by the Government 
and the latest is permission for diversification of 
their production pattern without the necessity to 
get industrial licence. 

Exports   have   been   undertaken   in     ( a  
massive  and     aggressive     manner because our 
rising gap in the payments 

position  leaves  no   other  alternative 
but to export more.   Last    year the 
trade gap  was Rs.  1164  crores    and 
this year it is estimated it may    be 
anything around Rs.  2000 crores.   An 
opportunity   is   provided   flo     us     to 
explore  the possibilities of exporting 
more and more to the Gulf countries. 
This is a good opportunity for India 
to make use of, to increase its    ex 
ports.   I am happy to learn from the 
President's  Address  that   there is    a 
big agreement between Iran and India 
and the Kudremukh Iron Ore Project 
is being financed to the tune of Rs. 650 
crores_______  

(Time  bell rings). 
Mr. Deputy Chairman, I would like to point  out 

that the    20-point  economic programme that was 
announced by the Prime Minister on July 1st has 
given a new hope to    the    teeming millions of    
this     country.      Nearly 70 per cent of our people    
live    in rural  areas,  and  this 20-point     pro-
gramme gives a bright future for the have-nots.      
Till   today   they     were denied   these 
opportunities.     As    we are aware, most of our    
Five    Year Plans   and   the  Community  Develop-
ment  Projects  are  beneficial  to     the richer 
classes.   But now this economic programme—
particularly,     the  liquidation of rural indebtedness, 
the distribution of house-sites, the distribution  of 
surplus lands and passing of ceiling laws  on  
agricultural     land— has given a new impetus for 
greater production  and we are making    the tiller of 
the soil the owner of the soil, which has been the 
slogan for which we have been fighting for a long 
time. Bonded  labour  has  been     abolished, and  
marginal  cultivators     or  skilled workers are 
getting benefit from rural banks that are being    
started.     The number   of   banks   that   the   
Government has  now started     is  not  quite 
adequate to cope up with the demand, and   until  
and  unless  cheaper  credit flows without much    
difficulty it will be difficult to expect any tangible 
results from the measures that we have taken. 
Therefore,  it is necessary that cheaper credit should 
be made available in abundant measure. 
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Mr. Deputy Chairman, Sir there have been 
positive gains of this emergency. I will list 
only a few. I would like to draw the attention 
of this House to the success achieved in the 
voluntary disclosure of undeclared income. 
As much as Rs. 1500 crores of unaccounted 
money has been declared. The tax revenue for 
Government from this would be around Rs. 
300 crores. But this is not enough. It is 
estimated that black money, according to the 
Wanchoo Committee report, is more than Rs. 
7000 crores. Non-official estimate is much 
more than that. Effective steps to unearth 
black money as are being already taken 
should be' pursued with vigour .... (Time bell 
rings). 

Last sentence, Sir, Mr. [Deputy 
Chairman, the international field is 
very      explosive. We should 
be aware        of   the    machina- 
tions of the vested interests and the 
imperialist countries. We should be prepared 
to face any challenge that may come either 
from the North or from the hich seas. The 
Diego Garcia base and the movement of the 
American Fleet in the Arabian Sea should 
warn us that we should not be complacent 
and that we should be alive to the situation 
that js now developing. We should face any 
aggression that may come from any place and 
any source and for that the country should be 
prepared to increase its defence production, to 
increase its food production and to increase 
its industrial production. Then only, we will 
be in a position to meet the challenge. Thank 
you. 

SHRI N. G. GORAY (Maharashtra): Sir, if 
you will pardon me for saying so, the Address 
of the President is a drab and colourless 
document and, therefore, there is hardly 
anything that I need say about it. Perhaps it 
only reflects the reality that Rashtra-pati 
Bhavan has become only a subsidiary of the 
South Block. It has neither its own face nor a 
soul of its own. But what the President's Ad-
dress lacked in colour and thrust was 

supplied by my two fneftds, one from the 
Congress side and the other from the 
Communist Party. I suppose that the two 
speeches taken together one by my friend 
Prof. Dutt and the other by my friend Z. A. 
Ahmad, sum up the argument from the 
Congress side as to why this emergency had 
to be declared and how beneficial this emer-
gency has proved to the nation as a whole. I 
must say that when I was listening to Shri 
Ahmad, I found that, unless you were a 
master of the Marxian dialaches, it was not 
possible to reconcile what he said in the 
beginning with what he said in the end. Pie 
supported the emergency. He said that the 
Congress forces on the one hand and the 
communist forces on the Oiher, one 
representing the patriotic urge and the other 
representing the masses, would stand together 
and achieve the socialist revolution. Then, in 
the end, he had his doubts. What did he say in 
the end? He said that somehow it has 
happened that the Congress is not following 
the right polices. Which were the policies that 
he criticised? One was bonus issue he 
lamented the fact that in spite of the great 
Communist Party of India supporting the 
Cong'ress in all its deeds and misdeeds, the 
Congress did not have even the courtesy to 
consult the Communist Party of India when it 
took the decision on bonus in spite of the fact 
that a man like Mr. Reddy was sitting there as 
a Minister in charge of labour. That was his 
first charge. Number two was, he said that the 
Congress was encouraging the bureaucracy, 
giving it a free scope. The third was that the 
land reforms were not being speedily 
implemented. And the fourth was that the 
capitalists were getting whatever they wanted. 
Sir, I was reminded of a story of Bir-bal and 
Akbar which tells us that Akbar had a pet 
parrot of his own. One day it died. But 
knowing that this was a pet bird of the King 
nobody would tell Akbar that it had died. But 
when Akbar asked them to bring that bird to 
the dwrbar, nobody dared to do_so. Then he 
sent for Birbal and asked him to report on the 
state of affairs.   Birbal came back 
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and the King asked him, "What happened to the 
bird"? Birbal said, "Sir, its beak is open, and it 
has stretched out its legs. It has collapsed. It 
does not fly or flutter." Then the King said that 
most probably the bird is dead. Birbal said, 
"Yes, Sir, That is the truth." So, because of the 
close collaboration of the Communist Party 
with the Congress, Dr. Z. A. Ahmad does not 
say that the Congress is a reactionary party. But 
he describes by implication that it is pro-
capitalist, it is pro-bureaucracy, it is pro-land-
lord and it is anti-worker. And still It is a 
progressive party. Why? Because the 
Communists are in league with the Congress. I 
do not want to answer to all the charges that he 
has made against us. But I would like to 
confine my remarks to the observations made 
by Prof. Dutt here because, many times, in his 
speech, he referred to me individually. And he 
expressed sorrow that a good man like Mr. 
Goray should be wasted in such a manner that 
he should be associating himself with all the 
reactionary forces in the country. 

Sir, Prof. Dutt was equally emphatic in 
saying that there must be democracy here. I 
would like to know from Mr. Dutt—professor 
that he is— whether he will be able to point out 
a single instance of democracy anywhere in the 
world where Members of Parliament have been 
lifted ani in the prison without any charge for 
the last six months. Not only that. They cannot 
approach any court even. The Press is gagged. 
Only today, Sir, I brought to the notice of the 
hon. Chairman the latest order of the Chief 
Censor that whatever is uttered here cannot be 
published without his scrutiny. Is there any 
Parliament in the world, Mr. Dutt, a widely 
travelled man, a very learned man that you 
are—and I am sure that when you teach your 
students, you must be saying that this is the 
best democracy in the world—have you seen 
any lemocracy whether in England or in 
Canada or in the U.S.A. or in West Jermany or  
in New Zealand or     in 

Australia or in Japan or in all the 
Scandinavian countries where there is a 
Censor, without most probably consulting 
the Presiding Officer, issuing instructions to 
the Press that nothing can be published 
without his scrutiny? Is that the freedom of 
the Press that you are talking about? Do you 
mean to say that the entire Press in India 
was supporting the reaction? Do you mean 
to say that the yellow press was only on cur 
side and not on your side? Is it not a fact 
that one of the yellowest of yellow journals, 
the Blitz, 

     has  been  supporting  you  all     along? 
   Then,  what  do you mean by saying that 

there is democracy in this coun-    try when 
parliamentarians are rotting in jails f°r  the 
last six  months and nobody even speaks 
about them?   You have not the courage to 
ask the Government  that  either you  prove  
some charges   against  them,   produce   
them before the court or you release them. 
If   they  misbehave,   you   can   always 
arrest them again if you like.    It    Is not 
only the Parliamentarians    but I would like 
to say that there are thousands of people 
against    whom    you cannot  bring  any  
charges who  have been thrown into 
prisons.    I will give you  an  instance.       
One  M.L.C.  from Karnataka came here to 
attend    the Commonwealth  Parliamentary     
Association   Conference  and  because  
Shri TricUb Chaudhary was not allowed to 
speak  he  straightaway  walked     out. 
What happened to him?    As soon as he 
returned to Mysore, he was arrested under 
the M.I.S.A.   Is that the way you treat 
people?    Remember that he did not belong 
to any party.    He is an independent 
Member of the    Karnataka Legislative 
Council. He was elected from the Teachers    
Constituency and simply because he did 
something which you do not approve of, 
you put that man into prison.    This is only 
a single  case  that  I  am  citing.    There are 
hundreds of cases like   this.   So, please 
remember that it is not only we who belong  
to the political    parties, we who belong to 
the Parliament, this House or that House,  
have been detained,  but there  are hundreds     
and thousands of people who have    been 
detained like this. 
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Sir, there is no press freedom at all. The 
entire mass media has been monopolised by 
your party. You won't allow us to say 
anything either on the All India Radio or on 
the T. V. Why? Are our faces so ugly that you 
cannot show us on the T. V. and are all of you 
so handsome that you can appear on T. V. at 
any time? What is the criteria? Is there any 
other country in the world— again I ask 
you—where radio and the television is 
completely monopolised by a single party? 
You give me an instance. So, this is happening 
in this country. My fear is not because I may 
be jailed but because the authoritarian 
tendencies in your own party are growing. 
That is why you took this decision on bonus 
without consulting any of the trade unions. 
Neither Bhupesh Gupta was consulted, nor Z. 
A. Ahmad was consulted nor even the 
redoubtable Dange was consulted. What was 
your stand on the bonus? Your stand on the 
bonus issue was that bonus is a deferred wage. 
You are not giving minimum wage to the 
workers and, therefore, to compensate for the 
loss of what you owed to the workers you said 
that bonus will be paid at 8.33 per cent per 
year. Overnight you changed the decision. 
You don't care to consult even your friends 
and Dr. Z. A. Ahmad while supporting you on 
the political front had just to put a caveat and 
say that this is something which you should 
not have done. 

Dr. Ahmad, I want to tell you that in 
Bombay when we asked for permission to 
hold a meeting of workers to discuss this 
bonus issue, the Police Commissioner said. 
"No, you cannot hold a meeting,.'' We were 
not going on strike but we wanted to hold a 
meeting just to know what the workers' 
reaction was. Neither we were allowed, nor 
you were allowed. And, therefore, when the 
Congress and the establishment is beating us, 
eliminating us, just ask this question: For 
whom the bell tolls? Do not suppose that the 
bell is tolling only     for us. 

A day is coming when the bell   will toll for 
you also. 

So, you have to look at the tendencies. It is 
no use saying that the Congress has come 
down heavily on Jayaprakash or it has come 
down heavily on Atal Behari or it has come 
down heavily on the R.S.S. Perhaps you do 
not like them. It is all right. But the tendency 
grows. The tendency grows on the diet it 
feeds upon. And this authoritarianism is the 
staple diet: anybody whom you do not like, 
put him in prison. 

Niren De told a very ghastly truth in the 
Supreme Court. When the Judges asked him 
the question again and again that supposing a 
Police Inspector were to shoot a man, does it 
mean that he has no redress, Niren De said—
and I must say that Niren De is a very honest 
man—"My Lord, it may shoot your 
conscience but that is the law". Is that the law 
in a democracy? I am not putting this question 
to Dr. Z. A. Ahmad because Dr. Z. A. Ahmad 
almost suggested that what you have done is 
not enough there are still forces of reaction 
lurking; they have gone underground; they are 
hibernating perhaps; they will come up again. 
He just stopped short of saying that they 
should be physically liquidated and I won't be 
surprised if Dr. Z. A. Ahmad takes that lino 
because that is his line, that anybody who 
does not agree with you, liquidate; him; put 
him in prison and if he is not corrected, send 
him to a lunatic asylum—that is what *' are 
doing in Russia; if still he is not corrected, 
then liquidate him. But are you subscribing to 
these values? If you are subscribing to these 
values, J have no quarrel with you. Then the 
position will be, may be I will not be there, 
that thp Opposition will take its own course. 

Jayaprakash has never said that people 
should take to violence. ] thought that when 
you speak, a distinguished professor of a 
university you will be more  charitable.       
Yoi 



187    Motion  of Thanks [RAJYA SABHA] on the President's       188 
Address 

[SHRI N. G. GORAY] 
levelled certain very serious charges against 
Morarjibhai and very rheto-rically you asked, 
once or twice, "He was once our Deputy 
Prime Minister and should he talk like that? 
Should he create some ill feeling towards 
Kashmiris because of ..." 

DR. V. P. DUTT: Have I misquoted him?    
Are you saying... 

SHRI N. G. GORAY; Let me have my say 
also. 

DR. V. P. DUTT: I would like your 
answer. I won't interrupt you after that. In 
India two cases of political liquidation took 
place. Mahatma Gandhi. Who kf!led him? 
After him, L. N. ilishra. Who killed him? I 
would like to know which are the forces 
indulging in political liquidation. 

SHRI N. G. GORAY: I would like to 
answer this question here. Mahatma Gandhi 
was killed by some fanatic Hindus. 

DR.    V.    P. DUTT:    R.S.S. 

SHRI N. G. GORAY: I won't say that. 
Because... 

(Interruptions) 

DR. V. P. DUTT: How can Goray say 
that? 

SHRi N. G. GORAY; Let us be very ir about 
this. When you  say that Morarjibhai was.. . 

(Interruptions) 

MR. DEPUTY CHAIRMAN:    Order 
se. 

SHRI N. G. GORAY: When you said that 
Morarji Desai said something about 
somebody killing Indira Gandhi and all that, I 
thought that as a professor you will have the 
fairness to say that the man  is not here. 

DR. Z. A. AHMAD: No, no. But he said 
that. 

SHRI N. G. GORAY: If he said that I 
condemn it and I say that even the most 
condign punishment should be given. I am 
not saying that... 

DR. Z. A. AHMAD; It was before.. 

SHRI N. G. GORAY: At that time 
Morarjibhai Desai was in jail and I would like 
to ask why don't you give a chance to the man 
whom you have put in jail to say something in 
self-explanation? About Jayaprakash Narayan 
you have again and again said that he tried to 
create disaffection in the Army. What did he 
say? He told the soldiers not to obey an order 
which was against their conscience. 

AN HON. MEMBER; Who will decide? 

(Interruptions) 

SHRI N. G. GORAY: Please listen to me. 
Now I would like to ask you: In Bangladesh 
Mujib was liquidated because Major Dalim 
asked his soldiers to liquidate him. Was that 
right? Would it not have been much better if 
the soldiers who liquidated his family had 
appealed to their own onscience? 
(Interruptions). Why? An order is an order. 
You cannot have it both ways. Once you say 
that the order must be obeyed, I say that it 
would have been much better if a spirit like 
Jayaprakash Narayan were there to tell them 
not to obey simply because it was the officer's 
order and in this way Mujib would not have 
been liquidated. So, my appeal to you is... 

SHRI M. R. KRISHNA: You can talk 
many more things but not this silly sort of 
things. 

SHRI N. G. GORAY: This is very 
necessary because this is the argument that is 
always levelled against us. Therefore what I 
am saying is, if you want to have a 
democratic India, if you want to have a 
parliamentary system in India, you must first 
of all agree that we must not challenge each 
others bona fides. You must not challenge my 
bona fides and 
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I must not challenge your bona fides. Unless 
that is there it will not be possible for us to 
come and talk together. 

You told the opposition about this 20-point 
programme. You will be surprised that this 
was exactly the point that was made out by 
Jayapra-kash Narayan in his letter to the 
Prime Minister which he wrote from prison 
on the 21st of July. And with your 
permission, I would like to point out to you 
what he wrote in the last paragraph of his 
letter. 

He has written: 

"You have accused the Opposition and 
me of every kind of villainy, but let me 
assure you that if you do the right thing, for 
instance, your 20-points; tackling 
.corruption at the ministerial levels. 
electoral reforms, etc., take the Opposition 
into confidence, heed to its voice, you will 
receive the willing cooperation of everyone 
of us. For that you need not destroy 
democracy. The ball is in your court,  it is 
for you to decide. 

With these parting words let me wish 
you farewell. May God be with you." 

What more do you want from him? This is 
what he wrote on the 21st of July from 
prison. He wrote this to the Prime Minister 
and said that this 20-point programme can 
become a national programme. 

DR. V. P. DUTT: I wish he had said it 
earlier. 

SHRI N. G. GORAY: Unless your 
programme was declared, how can he say it? 

DR. V. P. DUTT: You are just saying 
about what he said about the 20-point 
programme and not answering when he 
talked about forcible overthrow of a 
democratic Government. 

SHRI N. G. GORAY: What I am saying is, 
so far as your 20-point programme is 
concerned, this is the letter that Jayaprakash 
Narayan wrote to you. 

SHRI BHUPESH GUPTA: As far as this 
letter is concerned, it is a long letter. You 
have not referred to the other part. You have 
chosen this part. 

SHRI N. G. GORAY: He has rebutted the 
charges that had been levelled against him. 
You do not want that the charges that you 
have levelled against him should be rebutted. 
(Interruptions). What I want to say is that it is 
not possible that all of us have become anti-
national, anti-social over night. It is just not 
possible. Therefore, if you really mean it, you 
can still follow a course which will create a 
situation in which it will be possible for all 
the national and progressive forces to come 
together but do not start doubting each other's 
bona fides. 

Now I would like to say something about 
the progress that the country has made during 
the period of this emergency. I would like to 
ask you, in Gujarat they are not following al! 
the emergency rules which you have 
proclaimed, in Tamil Nadu they are not doing 
it   ... 

AN HON. MEMBER: They are opposing 
it. 

SHRI N. G. GORAY: Very good, you have 
said it. When I went to Tamil Nadu, when I 
went to Gujarat, I could move freely. Not 
only I could talk, Hitendra Bhai Desaid could 
talk. When Subramaniam goes to Tamil 
Nadu, he freely tells the people that this is the 
Government that we do not want. 

SHRI HARSH DEO MALAVIYA: In 
Gujarat what about that murder also? 

4P.M. 

SHRI N. G. GORAY: Babubhai has 
written     a letter to the    Prime 
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Minister saying' whatever he has to say on all 
those accusations. So you go on wr i t ing . . .  
(.Interruptions). You do not miss niy point. 
What I am saying is that if you insist on this 
that anybody whom we do not like, anybody 
whom we suspect, is to be thrown in prison, 
then cannot Babubhai   do   the   same   
thing? 

SHRI HARISINH BHAGUBAVA 
MAHIDA:     He is doing it. 

SHRI N. G. GORAY: There is not a single 
man arrested  under MISA. 

SHRI HARISINH BHAGUBAVA 
MAHIDA: We can give you instances 
and instances. There are so many 
persons thrown in jails. They have 
misused MISA. Actually, I can give 
you names even, of the Congress 
people ........  

(Interruptions) 

SHRI N. G. GORAY: Just a? you have 
arrested Morarji, can't Babubhai arrest 
Hitendrabhai Desai? Do you mean to say that 
just as you can put anybody in prison, in 
Tamil Nadu Karunanidhj can not arrest 
Subra-maniam? And if you start like that, we 
are near a civil war. 

SHRI HARISINH BHAGUBAVA 
MAHAIDA: Babubhai moves freely there 
and speaks freely in Gujarat. That is  
democracy. 

SHRI N. G. GORAY: We listened very 
patiently to all the charges levelled against us 
by my friend Mr. Dutt and also Mr. Ahmad. 
Now they are not ready to listen to a single 
sentence. What I am saying is that if this 
spirit of vendetta continues and if you think 
that this process of liquidation should be 
allowed to yo further, then it is quite possible 
that there will be tensions between the Centre 
and the State. This is }he danger against 
which we have to guard. And I thought that a 
man like Professor Dutt w ill doal with this 
point..... 

SHRI MANUBHAI SHAH 
(Gujarat): That is exactly what Babubhai 
Patel is doing. He is trying to create problem 
for the Central Government there. 

SHRI N. G. GORAY: Is Hitendra Desai not 
allowed to go about and propagate his ideas? 
Am I allowed in Maharashtra to hold 
meetings? No. Why?... (Interruptions) I am 
not allowed to go and hold meetings in 
Madhya Pradesh. Why? Is thai democracy 
that you enjoy all the rights and nobody else 
is allowed unless he agrees with you? 

SHRI HARISINH BHAGUBAVA 
MAHIDA: I may tell you that in Gujarat 
meetings were held by the Congress  Morc'ha   
and... 

(Interruptions) 

SHRI N. G. GORAY; I was there in 
Ahmedabad during the elections. I have seen 
it.   Do you mean to say... 

(Interruptions) 

SHRI HARISINH BHAGUBAVA 
MAHIDA: And they did not allow us to hold 
the meetings. 

SHRI N. G. GORAY: Do you mean to say 
that without holding meetings you got all 
those votes? What are you talking? 

Therefore, I would like to end on this note. 
Sir, because there is too much of disturbance 
and I cannot develop mv speech. What I am 
saying is that if you think that this is the right 
course, follow it. Then do not accusg people 
like me. I think your idea is to eliminate all 
the sober elements from the political life. You 
want to eliminate them so that there will be 
left, it seems, one set of people who are 
completely siding with you and on the other 
side those who are against you. If that is your 
perception, if you want to have that scenario 
enacted here, then I have no comment to 
make. After having tried   for  these  six  
months,  you  can 



 

certainly rethink and you can also see that in 
Tamil Nadu and ^Gujarat where this 
emergency is not applied in full force, the 
progress has not be retarded... 

SHRI HARISINH BHAGUBAVA 
MAHIDA; There is no progress at all. 

SHRI N. G. GORAY: Yes, you can have  
your  own  opinion. 

SHRI S. S. MARISWAMY: Who is that 
gentleman? Every second he is disturbing. 
Chair is here. Can't you control these people? 

SHRI HARISINH BHAGUBAVA 
MAHIDA: I am a member of this very House. 
I am not a foreigner here.    In this, please 
tolerate me. 

SHRI N. G. GORAY: You have .every 
right to interrupt. But I would only plead with 
you that you should be a little patient. Now, if 
you don't accept Gujarat, I would like you to 
say whether in Tamil Nadu also there is no 
progress? Simply because Tamil Nadu does 
not subscribe to your emergency, does it mean 
that Tamil Nadu has done nothing? Let us take 
the States of Madhya Pradesh and Tamil 
Nadu, Gujarat and Maharashtra, and then let 
us see whether emergency is indispensable to 
progress. These are the things that you can 
consider. These are facts of life. I am not 
spinning out a theory, but these are the things 
which you can consider. And if you think that 
even without emergency, without all these 
Draconian laws, progress is possible, the only 
conclusion is that this emergency was uncalled 
for. If you can show to me that in Maharashtra 
because oi emergency phenomenal progress 
has been made, while those States which are 
not applying emergency have been lagging 
behind, then you have a case. You can send a 
team— Babubhai has asked the Prime 
Minister to send a team—and ask it to 
investigate whether emergency is actually 
contributing to the economic 
■942 RS—7. V 

and social progress, or whether it haa nothing 
to do with it, then alone your case will be 
proved. Otherwise, you will have to agree 
with me that it -8 only for political ends; it is 
not for economic progress or social trans-
formation. Therefore, I would plead with you 
again that you can see this last paragraph of 
JP's statement. Don't unnecessarily try to 
brand all people as anti-national, anti-pro-
gressive and anti-social (Interruptions) . Not 
me, my friends, hundreds of them are in jails. 
It is simply because they happen to be in 
Socialist Party. Therefore, if you don't want 
the cooperation of any of us, that is all right; 
you go ahead. But I will tell you again that 
such authoritarian and totalitarian pro-
grammes can succeed only if "there is a 
cadre—and unfortunately the Congress Party 
has no cadre of its own; it is a mass-based 
party—and a mass-based party is not the 
instrument through which you can have 
progress and such social transformation; you 
will have to go to the people to make the 20 
or 25-point economic programme a national 
movement. And if you want it to build up a 
national movement; then, I suppose, the way I 
have tried to expound before you is the only 
way. 

Thank you. 
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SHRI B. P. MAURYA: He said that they 
are criminals and not political agitators.   
These were his words. 
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Statement  rg the    accident    in    the 
Chasnalla Coal Mines near    Dhanbad 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): Shri Chandra] it Yadav. 

DR. K. MATHEW KURIAN (Kerala): On 
a point of order, Sir. Many of us had 
submitted Calling Attention Motions on this. 
I am not against the Minister making the 
statement but I think we should have full 
opportunity  for  complete  discussion. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): Let us hear the statement first and 
then we shall See what we should do. 

THE MINISTER OF STEEL AND 
MINES (SHRI CHANDRAJIT 
YADAV): Sir, I rise with a heavy heart and 
profound, shock to inform the House of the 
major accident which took, place at Chasnalla 
Colliery of Indian Iron and Steel Company 
Limited on the 27th December, 1575. 

Chasnalla Colliery is situated in the 
District of Dhanbad in Bihar and is about 25 
kilometres from Dhanbad Town. At about 
1.35 P.M. on 27th December, 1975 a large 
volume of water from tne old abandoned 
workings on the rise side suddenly appeared 
to have rushed into the deeper horizons of the 
Chasnalla Colliery trapping all the employees 
who were working at that time. According to 
the records there were 372 employees inside 
including three Mining Engineers and 17 
members of the Supervisory staff. The 
flooding of the mine occurred with great 
severity and suddenness leaving no chance 
for the workers to escape. The colliery 
Manager and the Safety Officer had inspected 
the working and had come out only a few 
minutes before the disaster. 

The report about this grim tragedy has 
shocked all of us and our hearts go out to our 
valient workers and their families. 

Messages of sympathy have also been 
received from all over the World. 

Immediately after the accident, the Vice-
Chairman of the Bharat Coking Coal Limited 
alongwith a team of senior officers, Director 
General of Mines Safety and his rescue team, 
the District Officers of the Bihar Government 
and senior Officers of the Indian Iron and 
Steel Company rushed to the site and started 
organising recovery, rescue and relief 
operations. Pumps available with the BCCL 
were rushed to expedite dewatering opera-
tions. Over 600 men and engineers have been 
working round the clock from the first day for 
installing and carrying out pumping 
operations. 
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The total volume of water to be pumped out 

from the mine is estimated at about 110 
million ^gallons. The entire mine workings 
have been flooded and there are only 5 narrow 
openings linking these workings with the 
surface. Pumping operations through narrow 
and steep openings are extremely difficult 
both in terms of the number of pumps that can 
be installed and the speed with which 
pumping operations can be done. With the 
available indigenous pumps, a. pumping 
capacity of 9 million gallons per day has since 
been established. So far over 35 million" 
gallons of water has been pumped out. Five 
high capacity Soviet submersible pumps 
alongwith Soviet Engineers are now at the site 
and these are being installed. This will 
increase the pumping capacity by six million 
gallons per day thereby taking the total 
installed capacity to 15 million gallons per 
day. A team of Polish Engineers has also 
reached the site and they are assisting in the 
pumping operation. 

We are deeply grateful to the Soviet Union, 
and Poland for having prompty airlifted not 
only the pumps but also the technical 
personnel to the accident site without any loss 
of time. We are grateful to the help offered by 
the United States of America which we could 
not make use of because of certain technical 
difficulties. We are also thankful to the 
generous offers of assistance received from 
other friendly countries like Federal Republic 
of Germany and the Commission of the 
European Economic Community. 

Soon after the news reached us, I alongwith 
my collegaue the Labour Minister and senior 
Officials of our Ministries rushed to 
Chasnalla. The Labour Minister and I have 
again visited the site last week. Senior 
Officials of the Central and State Government 
are no working round the clock to ensure 
speedy dewater-ing of the5 mine and 
providing relief to the affected    families.    
Everything 

humanly possible is being done to hasten the 
dewatering of the mine. While hopes of there 
being any survivors are very slender, we 
cannot forget the fact that in earlier mining 
accidents like the one at Burradhemo in 1956, 
11 persons were rescued alive after 19 days. 
We are therefore giving the highest priority to 
rescue operations in the hope that we may be 
able to save'iome precious lives. 

Government have since appointed Justice 
Uj'jal Narain Sinha, retired Chief Justice of 
the Patna High Court, under Section 24 of the 
Mines Act, 1952 to hold an inquiry into the 
causes of and circumstances attending this 
accident. He will be assisted by technical and 
specialist    assessors. 

This is the worst mining disaster in the 
country. It is a great national tragedy and our 
heartfelt sympathies are for the affected 
families. My colleague the Labour Minister 
and I have personally visited some of these 
families and we admire the remarkable 
fortitude and courage with which they have 
faced this calamity. The State Chief Minister 
and some of his Cabinet Colleagues have also 
visited Chasnalla and supervised the relief 
operations. We are extremely grateful to the 
State Authorities for their timely help. 

Immediately on reaching the accident spot I 
announced ex-gratia payment of Rs. 1,000 to 
each of the families °f tbe affected workers. 
Besides this, the Government of" Bihar also 
announced an ex-gratia payment of Rs. 500 
for each affected family and from the Coal 
Mine Welfare Fund, Rs. 250 per family of the 
alfected worker is being given. So far a total 
amount of over Rs. 5 lakhs has been 
distributed as 'ex-gratia relief to 290 affected 
families. I have also announced on the spot 
that adequate employment would be provided 
to the dependents of these families and that all 
workers, reporting for duty, would be 
provided with suitable jobs. 
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The Government of Bihar are also 
extending additional facilities to the affected 
families in the shape of further ex-gratia relief 
amounting to Rs. 4 lakhs at the rate of Rs. 
1,000 per family, free housing . sites and 
some facilities for education and 
employment. They have also set up a relief 
fund for collecting donations for providing 
long term relief to the affected families. 

The Prime Minister has donated Rs. 4 lakhs 
from the Prime Minister's Relief Fund. 
Donations from various quarters are also 
coming in and it has been decided to pool 
these into a Fund called Chasnalla Emergency 
Relief Fund. A Committee under my 
Chairmanship consisting of, the Union 
Minister of Labour, Government of India and 
Minister of Labour, Government of Bihar and 
President I.N.T.U.C. has been constituted to 
administer this Fund, work out a scheme of 
immediate and long term benefit to the 
affected families, supervise and co-ordinate 
distribution of relief, intensify relief and other 
measures including provision of employment 
to the dependents. The Ministry of Labour, 
Government of India have also set up a team 
consisting of various officers which is 
contacting each affected family to ascertain 
its needs and to provide it with immediate and 
long term relief. Welfare Centres have also 
been opened at Chasnalla by IISCO for 
medical and other assistance to the affected 
families. The Ministries of Railways and 
Communications are also extending special 
facilities to the affected families. 

The magnitude of the accident is such that 
it calls for rescue and relief operations on a 
gigantic scale. I would like to place on record 
the spontaneity of response in providing help, 
cooperation and assistance from the 
Government of Bihar and various 
Organisations like Bharat Coking Coal 
Limited, the Directorate General of Mines 
Safety, Coal India Limited, 

and the Indian Air Force. The workers at 
Chasnalla and the family members of the 
trapped workers have shown remarkable 
fortitude and courage for, without their help 
and cooperation we would not have succeeded 
in mounting the rescue operation on the scale 
at which it is being done in the mines. 

I would like respectfully to repeat what the 
President said in his Address yesterday and to 
reiterate that Government will spare no efforts 
to mitigate the sufferings of the affected' 
families and to improve conditions of safety 
for workers. The Government fully shares the 
deep concern of the Members of this House 
for this accident and the tragedy that has 
befallen the workers at Chasnalla. I would 
appeal to them to bear with us for the present 
until the rescue operations are completed and 
the Court of Inquiry gives its findings on the 
causes and circumstances attending this 
accident. 

SHRI KALYAN ROY (West Bengal): The 
news has stunned the world. Never before has 
such a disaster taken place in the country. As 
one connected with the mining industry, I 
would say that this was not a surprise; 
because of the way in which the safety laws 
are being violated, this year, in exclusion of 
the Chasnalla Disaster, 281 people have been 
killed. Sir, we are agitated, but this is not the 
place for agitation. A Court of Inquiry has 
been Set up. In the other House also, the 
Prime Minister herself intervened and said 
that a discusion will be allowed, and Monday 
has been fixed for discussion. We have 
already tabled a motion for discussion. So let 
a date be fixed for a thorough discussion on 
the safety laws in the mines, the violation of 
which is leading to more deaths, to more 
serious injuries and to more loss of    
production. 
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THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): You want to repeat what he said? 

SHRI OM PRAKASH TYAGI: I support 
him. 

DR. K. MATHEW KURIAN: We demand 
that a lull discussion should be allowed. 

SHRI N. K. BHATT (Madhya Pradesh): 
While we appreciate the measures taken by 
the Government of India, Chasnalla tragedy 
has been of a nature where we would 
certainly like to discuss the matter in a detail-
ed manner, not with a view to casting 
aspersions one way or the other but in view of 
the fact that it involves loss of lives and that 
similar accidents took place recently. This 
year we have had a number of accidents in the 
mines. We would like this urgent matter to be 
discussed in the House. 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, 
DEPARTMENT OF PERSONNEL AND 
ADMINISTRATIVE  RE- 

FORMS AND DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI OM 
MEHTA): The only thing is, in our House 
generally Members ask for clarifications; in 
the Lok'Sabha, clarifications are not allowed. 
If anybody wants to ask for clarifications, he 
can do so. After that, if there is still need for a 
discussion, we will see. 

DR. K. MATHEW KURIAN: In the other 
House, the Prime Minister has intervened and 
a date for discussion has been fixed there. 

THE LEADER OF_ THE HOUSE (SHRI 
KAMLAPATHI TRIPATHI): Sir, we agree. 
Fix up the date. 

THE VICE-CHAIRMAN (SHRI V. B. 
RAJU): Looking to the schedule of the 
House,  time may be fixed. 

The House stands adjourned till 11.00 A.M. 
tomorrow. 

The House then adjourned at 
fourteen minutes past five of the 
clock till eleven of the clock on 
Wednesday, the 7th January,  1976. 
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